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Shr: Bade: My question was. why
was it issued after 2'1|2 months?

What was the objection in issuing
the circular earlier?’

6 F arC # &1 {WHE T @I
& qrE W4T 2 a1 Ad 7

faa @t (st s @@ )

AT T A1 A1 G194 qIET A
IZIE 1 FL AR BE IISFA a7 HY
ST 9T ALN & TTET A AATFRC T 2
q I MISRE 9 | SHF) @Al
qg1 | IFF A AT TAT |

Dr. L. M. Singhvi: I had elicited the
iniormation as tn whether the Gov-
ernment know as to how long usually
it takes to Dproncess the applicaticns
and how many appiications are pend-
ing with the Government. The Mi-
nister replied that no application is
pending with thce Government. After
all, the:> authorities are under the
Government and the Government can-
not disown the responsibility by that.
He may say, he dues not have the in-
formation now, that he will put 1t on
the Table of the Ilouse later. But he

cannot deny the information aito-
gether.

Shri Morarji Desai: When the in-
formation is asked for, we will cer-
tainly get it and give it. But today
it is not with me. It is the Gold
Board which deals with it. The Gov-
ernment does nnt deal with it direct-
ly. In future, there is no question of
applications pending hecause  they
will be able to do it automatically.
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[(a) and (b) The proposal to ex-
tend the C.H.S. Scheme to the Central
Government servants in Bombay and
to non-Government population in
some selected areag in Delhi, on an
experimental basis, ig under conside-
ration.]
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Dr. D. S. Raju: T could not follow.

Mr. Speaker: What are the diffi-
culties in arriving at a decision and
when would it be conciuded?

Dr. D. S. Raju: Decision has been
taken. Last year we wanted to ex-
tend the schema to Bombay. But, in
view of the national emergency, we
could not do so.
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Mr. Speaker: Is it contemplated to
apply this even to retired employees? .
Dr. D. S. Raju: At the moment not;
they are not inclnded at the moment.

Shri Mahegwar Naik: May I know
why the scheme is extended to the
Central Government employees sta-
tioned only in Bombay and not to
other cities?

Dr. D. S. Raju: Somewhere we have
got to start extending.
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Shri P. R. Chakraverti: Is it a fact
that the West Bengal Government has
decided to extend it to cover com-
mercial establishments and if so by
what time?

Dr. D. S. Raju: We have no infor-
mation.

Shrimati Savitri Nigam: May 1
know how many more doctors will
be required when this scheme will be
extended and what more money will
be required for making this scheme
a success at Bombay?

Dr. D. S. Raju: If the scheme is ex-
tended to Bombay, it is estimated that
tuere are about 30,000 Central Gov-
ernment servants. It requires a hig
hospital also which we are negotiat-
ing to purchase, the Messina Hospital
with 150 beds. If shat purchase is
completed, we will have to start about
8 schemes, probably on the same pat-
tern as we are having in Delhi.

Shrimati Savitri Nigam: I am ask-
ing how many more doctors. . . .

Mr. Speaker: She wants the num-
ber and the amount of money.

Dr. D. S. Raju: Money, 1 cannot
give the exact figure. Each CH.S.
dispensary will require 4 doctors,
three male and one female doctor.

Dr. Gaitonde: What js the popula-
tion that is going to be covered by
this?

Dr. D. S. Raju: About 30,000 Cen~
tral government servants.
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Mr. Speaker: It depends on the

number of employees or population
in the locality?

Dr. D. S. Raju: It depends on the
number of employees. They must be
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available at oune place, so that trans-
port difficulties may not arise.

Shri Dinen Bhaitascharya: May 1
know whether any representation from
the West Bengal] Government has
been made to t'.: Central Government
with regard to extension of this
scheme in Calcutta?

Dr. D. S. Raju: No, Sir. There is no
information.
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Shri Sham Lal Saraf: May I know
whether the doctors that are appoint-
ed under this scheme are given cer-
tain amenities and whether providing
a Government house is one of the
amenities given to them?

Dr. D. S. Raja: Wherever they ure
available, such facilities are given.
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